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t  in 30,000 hectares area ree ot 
roo wilt disease in selected districts. 

onstruction o  ouse  or  various 
ncoe rous 

10. S R .  S. A ARA -
A  AN  ill the Minister o R S 
AND SN e leased to 8tate 

(a) whether there is any roosal 
to change the existing inco e sla in 
resect o the construction 01 houses 
or the various inco e categories and 

() i so, the details thereo 

 MNS R  PAR AM N-
AR A ARS AND R S AND 
SN (S R B S MA NARAN 

SN ) (a) and (). A rou has 
een constituted y the overn ent 
to exaine the easiility o introduc-
ing so e changes in the existing 
attern o unding y the D . 
his rou will exaine the inco e 
slas or D s sche es anong 
others. 

rouPs ousing Societies in Delhi 

11. S R .  S. A ARA -
A AN ill the Minister o R S 
AND SN e leased to state 

(a) whether overn ent roose 
to encourage grou housing societies 
in the caital with a view to solving 
the housing role  

() i so, whether any deinite 
sche e has een reared in this re-
gard and 

(c) i so, the details thereo 

 MNS R  PAR AM N-
AR A ARS AND R S AND 
SN (S R B S MA NAR-

AN SN ) (a) es Sir. 

() Sche e or allot ent o land 
to the cooerative societies on grou 
housing asis in Delhi was initiated 
y the overn ent ro the year 
190. 

(c) he sche e rovides allot ent 
o land tor ooerative ousing So-

cieties on grou housing asis. he 
allot ent o land to ooerative rou i( 

Sing Soceties is ade o  the 
asis o 0 dwelling units er acre 
with a 1 er cent variation. rdi-
narily, not ore than  acres is a ot-
ted to each ooerative rou ous-
ing S iety. he caret area o te 
iatlaart ent is also restricted t 
000 s. it. 

verstay o P D unir ngineel 
in Delhi 

1. DR.  A.  . A M ill the 
Minister o R S AND SN 
e leased to state 

(a) the nu er o unior ngin-
eers in P D who have een in 
Delhi or the last over 8-10 years and 
aove and are due or osting out o 
Delhi 

() y when they are exected to 
e rotated and the reasons or their 
overstay in Delhi and 

(c) the recautions taken to ensure 
s ooth i le entation o the transer 
olicy so as to avoid deterioration in 
the unctioning o the organisation 

 MNS R  PAR AM N- . 
AR A ARS AND R S AND 
SN (S R B S MA NAR-

AN SN ) (a) 3. 

() ,and (c). Rotational transers 
have not een eected since 199 due 
to (i) an i osed y the Ministry 
o inance on transers involving 
change o station as a easure o 
econo y in overn ent exenditure 
and (ii) keeing in yiew the exigen-
cies o service. 

ncroac ent 0 overn ent land i .) 
R.   Pura New Delhi 

13. DR. A. . A M  ill the 
Minister o R S AND SN 
e leased to state 

(a) whether it is a act that a lot 
o land has een ear arked or 




